98s Papers laid

[Shri Satya Narain Sinha]

ing statements showing the action
taken by the Government on various
assurances, promises and under-
takings given by Ministers during the
various  sessions shown  against
each: —

(1) Supplementary Statement
Fourteenth Session, No. IIf
1956. [See Appendix II,
annexure 28].

(2) Supplementary Statement
Thirteenth Session, No, X
1956, [See Appendix 1I,
annexure 27].

(3) Supplementary Statement
Twelfth Session, No. XVI
18956. [See Appendix II,
annexure 28].

(4) Supplementary Statement
Eleventh Session, No, XVIII
1955. [See Appendix II,
annexure 29].

(5) Supplementary Statement
Tenth Session, 1955. No. XXI.
[See Appendix II, annexure

30],

(6) Supplementary Statement
Ninth  Session, 1955. No.
XXVII. [See Appendix II,

annexure 31].

Conpuct RurLes ror CorrFee Boaro
EMPLOYEES

The Minister of Heavy Industries
(Shri Manubhal Shah): I beg to lay
on the Table, under sub-section (3)
of Section 48 of the Coffee Act, 1942,
a copy of the Conduct Rules for
Coffee Board employees, published in
the Notification No. SR.O. 30, dated
the 5th January, 1857. [Placed in
Library. See No. S-—93/57].

AMENDMENT TO RuBBER RULES

Shri Manubhal Shah: I beg to lay
on the Table, under sub-section (3)
of section 25 of the Rubber Act, 1947
a copy of the Notification No, S,R.O.
849, dated the 23rd February, §9987,
making certain amendments to the
Rubber Rules, 1955. Placed in
Lidrary. See No. S—84/07].
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AMENDMENT TO Mnves RoLes

The Deputy Minister of Labowr
(Shri Abid All): I beg to lay on the
Table, under sub-section (7) of
Section 59 of the Mines Act, 1952, a
copy of the Notiflcation No. S.R.O. 312,
dated the 26th January, 1857, making
certain amendment to the Mines
Rules, 1855. [Placed in Library. See
No. S-—95/57].

AMENDMENT TO Mica Minzs Lasour
WeLrare Funp RuULES

Shri Abid All: I beg to lay on the
Table a copy of the Notification No.
S.R.O. 2964, dated the 8th DecemBer,
1856, making certain further amend-
ments to the Mica Mines Labour
Weltare Fund Rules, 1948 [Placed
in Library. See No. S—96|57).

AMENDMENTS TO CoAL MmwEs LaABOUR
WELFARE Funp RuLks

Shri Abid All: I beg to lay on the
Table a copy of the Notification No.
S.R.O. 49, dated the 5th January, 1957,
making certain further amendments
to the Coal Mines Labour Welfare
Fund Rules, 1949, [Placed in
Library. See No. S—87/57].

Buncer ESTIMATES OF DELHI STATE
ELEcTRICITY BOARD

The Deputy Minister of Irrigation
and Power (Shri Hathi): I beg to lay
on the Table a copy of the Budget
Estimates for the year 1957-58 of the
Delhi State Electricity Board, under
sub-gection (3) of Section 61 of the
Electricity (Supply) Act, 1948.
[Placed in Library. See No. S—
98/57]. :

STATEMENT re POINTS RAISED DURING
BUDGET DEBATE

Shri Hathi: I beg to lay on the Table
a copy of the further statement giving
information on certain points raised
during the budget debate on the 2nd
and 3rd April, 1956 and not covered
by the replies given by the Minister
and Deputy Minister of 'Irrigation
and Power. {See Appendix IL
annexure 32].





